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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 04' December 2017, 10.30 A.M

SREI Infrastructure Finance Limited-Versus-Confident Solar Pvt.Ltd.
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ORDER
Ld. Pr. CS for the financial creditor is present. No one is
present from the corporate debtor’s side.

Ld. Pr. CS for the financial creditor made a request that
time may be given for filing supplementary affidavit in
compliance of order dated 17/11/2017. Prayer is allowed.
Supplementary affidavit may be filed by 05/12/2017.
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